/rka/

Central Administrative “ribuna)l
Principal Bench

0.As No, 3251/92

New Delhi, this the Sth day of Dec., 1995,

Hon'ble Mrs, Lakshmi Swaminathan, Member(J)
Hon'ble Mr, FeKesAhooja, Member (A)

Vikash Guwalani s/o Sh, HePaGuwalani
Ex, Floor Assistant,

Central Production Centre,

22/1064, Loghi Colony,

New Delhi~110 003, s soApplicant
(By none)
Versus
1e Union of India throuch
The Secret

ar
Ministry of fﬁfcrmation & Broadcasting,
Shastri Bhawan,

New Delb ie

y Director General,
Doerdarshan, Mangi House,
Copermicus Marg,
New Delhi,

3. Director,
Lentral Production Centre,
Occrdarshan, Asiad Village,
Siri Fort,
New Delhi, «ss.Responcients

(By None)

DR DE R (CRAL)

delivered by Hon'hle Mrs. Lakshmi Swaminathan, Member (J)
Applicant has moved M.A. No, 2944/95 for withdrawing the 0,A.

No, 3251/95, He states that the respondents have accommodated and provided

him the job as prayed for by him in the 0,A., and hence, he wishes to withdraw

the same,
In view of the above, the 0,A, is dismis ed as withdrauwde:, _
) Mﬁr"’ . é///
%-‘ (Mrs, Lakshmi Suaminathant
(R‘KoAhO 3 M(J) i




